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1245 hrs.

BUSINESS OF THE HOUSE

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinba):
Mr, Speaker, with your permission,
Sir, I want to announce that the Lok
Sabha will discuss the situation aris-
ing out of recent events in Tibet on
Friday, May 8, 1959, soon after the
Question Hour up to 230 pm. Any
itemg of Government Business kept
for consideration according to the
announcement made by me on Friday,
May 1, and not concluded before this
discussion, shall be taken wup on
Saturday, May 9, up to which the
present Sessjon will be extended in
the event of the above contingency.
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MOTION RE: REPORT OF THE
UNIVERSITY GRANTS COMMIS-
SION—contd.

Mr. Speaker: I shall extend the
time by one hour.

Some Honm. Members: Yes.

Shri Ranga (Tenali): Mr. Speaker,
1 should like to say a few words in
regard to the language problem that
faces the universities. Recently there
has been a move to give special pro-
minence to Hindi as official language.
This recent move is likely to force a
number of universities to  reorien-
tate their own policies and programs-
mes in regard to their curricula, es~
pecially their languages. I would like
to sound a note of warning that it
would be best for Government and
for Parliament not to be in too much
of a hurry to go in this direction,
because there are parts of our country
with huge populations to whom Hindt
is not the mother-tongue.

Acharya Kripalani: To whom _
English 13 the mother-tongue !

Shrl Ranga: ... .and where young
people would not like to be placed
at any disadvantage in their com»
petition with the other young peopis
from other areas where Hindi happens
to be either the mother-tongue or thm
language which can easily be acquired
by them from their childhood,

If, on the other hand, these un$-
versities in different parts of the
country were to lay special stress on
the development and on the aceep~
tance of their own regional languages
83 the primary media through which
they are to impart knowledge of
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e the need also f0r v wuvwaitios
not only to retain English as it is
wow in its important place, but also
1 show their affection equally to
Hmndi as well as their own regional

|

Shri C. B. Pattabhi Raman (Kum-
bakonam): Is the on. Member aware
that they have changed the medium
to Tamil for Humanities in one col-
lage in Coimbatore?

Shri Ranga: That 18 what I was
told. It we were to follow that kind
of policy of giving the first place to
aur own regional languages and the
University Grants Commisigon goes
on encouraging that kind of tendency,
the danger would be that our boys
and girls would be taking the uni-
versity degrees through the medium
of their languages and they would
have to compete with young people
of other universities....

Shri Braj Raj Singh (Firozabad):
Let us change the law and let them
cumpete in the regional languages.

Shri Ranga: It would be placing
them st a very great disadvantage
and I sincerely hope that the Uni-
wersity Grants Commission will give
some consideration to the future pros-
pects of our young people.

Secondly, when the Univeraty
Grants Commussion Bill was on the
anvil, we were given an assurance
that, although no specal provision
was made in the Bill itself for exten-
ding equal support to mofussil col-
leges and the lecturers therein 1n
the matter of ralsing their salanes
and allowances, every effort would
be made to give as much support as
possible to the lecturers 1in the
mofussil colleges. In actual practice
this assurance has not been imple-
mented gatisfactorily. Therefore, 1
would lilke my hon, friend, the Min-
ister in charge of this Ministry, to
see that the University Grants Com-
mission tries its best to implement

. Shat assurance given and, if neces-
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sary, to bring forward an amending
Bill 1n order to enable the mofussil
colleges also to be ranked on the
some status as the residential univer-
sities and’ give them as much support
for their staff as possible.

Thirdly, there is this question of
examination. 1 agree with my hon.
friend, Shri Khadilkar, in what he
said about this particular point. It
is indeed a national waste to have
to allow more than 50 per oent of
our boys and girls to go gack home
without any degrees at all after
having gone through four or five
years of schooling in their colleges.
On whom it is a commentary? It is
not a commentary rather on the uni-
versities and lecturers and professors
than on the students themselves?
They have gone through the whole »
gamut of university education and in
the end you tell them “you are no
good"”. Therefore, you have to take
every possible step 1n order to see
that the least percentage of these
university students are obliged to go
back without any degrees at all after
having gone through the university
course

One of the means suggested by my
hon, friend is that in addition to the
written examination you will have to
take mnto account the impress:ons
formed and marks given by their
own lecturers in the course of their
studies. Secondly, they should also
be given the advantage of a vive
voce I do not want these two means
to be used merely as restrictive forces
as agamst the students. On the other
hand, I want them to be the addl-
tional advantages to the students fo
that these students who have not
done 30 well in the written examina-
tions might be given the benefit of
these two additional opportunities—
one the impressions formed by their
professors and lecturers and the
marks given thereon and secondly,

the viva voce,



Then, there is an alarmingly

versity students in the studies of
humanities. Any number of steps
can be suggested in order to remedy
this defect. But some serious atten-
tion will have to be given by the
University Grants Commission, by the
Ministry concerned, and also by the
Cabinet as a whole, in order to explore
the poesibilities for increasing the
prospects for these young people who
take to the studies of humanities. In
the universities, Vice-Chancellors
after Vice-Chancellors and other gen-
tlemen also who have been delivering
the convocation addresses have been
laying repeatedly great stress on the
need for our young people to take to
humanities. At the same time, the
results have been extremely dis-
couraging, Therefore, more material
attention will have to be given ¢o
this particular matter than merely
expressing good wishes in favour of
humanities.

Coming to the question of sciences,
I would hke Government to glve
some consideration o the kind of in-
novation that was made in Bangalore
to start with—later on, it was fol-
lowed in Andhra also~-whereby local
people get together, form themselves
into an educational committee, then
invite donations from the parents of
students who are anxious to obtain
technical education, so that it would
be possible for them to find at least
one-third of the large sums that are
found to be necessary in these days
to establish a medical college or an
engineering college. Unless we make
some resort, indeed increasing degree
of resort to this kind of means, in
regard ‘o the upper middle class and
middle class, to make donations in
order to be able to ensure admissions
for their children into these technical
colleges, it would not be possible for
the Government, of their own accord,
to start as many technical colleges as
are neefed, and also for the people
themselves to be able to start these
«<colleges of their own.
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Some complaint has been made by
my hon, friend that even in establish-
ing universities ordinances bave to be
resorted to. In closing a university,
my hon. friend, the hon. Minister uf
Education, had to resort to an ordi-
nance. In starting a university also
I do not know why there should be
80 much of a hurry to think of an
ordinance at all. But, anyhow, I am
all in favour of the Union Govern-
ment and the University Grants Com-
mission giving the maximum possihbe
support to their demand for the
establishment of this Vikram Univer
sity. But when we are going to have
a Vikram University 1n Ujjan I dp
not know why we want anather at
Indore, In this directon there Is
need for more and more planning, and
that is why I would like the Unives-
sity Grants Commission also to bt
consulted by the local governments
before they finally decide in favour of
establishing any more new univem
sities in different parts of the country.

Coming to the question of the"
architectural side of our own unives-
sity buildings, 1 find that- most af
them are mere imitations of the com~
mercial buildings that you find tn
Bombay, Calcutta and other cities,
where they are supposed to care more
for economies. Actually, they are
only constructing hideous buildings
reminding neither of India nor of
Europe, but giving us an idea as if
that in India miniature U.N.O. build~
mngs are bemng built up in a card-
board fashion. They are a desecrs-
tion according to me and according
to the conception of our architecturs.
I was privileged to see the Sinhals
University buildings. They are a
beauty. They remind you immediate-
ly that they stand for the Buddhish
culture and Buddhist system of
architecture. You go to Banarss.
You may not like to support other
things in regard to the Hindu Und-
versity there but the Hindu Univem
sity immediately reminds you that
you are within India, India of tha -
past as well as of the pressnt, an
India which has a message wven
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architectural beauty to the rest of
fhe woarld. Now something has got
to be done by the University Grants
Commi:ssion, as well as my hon.
friend, in order to see that buildings
for educational purposes are not being
built in this shameless manner,

Then, I am all in favour of estab-
lishing more and more colleges in the
rural areas and it has been my
privilege to encourage one of my
colleagues in the rural movement in.
my own village to establish a college.
And it 1s one of the few rural
colleges in the whole of the country
where there is full-fledged degree
course. Now, similar colleges wall
have to be encouraged to be establish-
ed in gdifferent parts of the country.
My hon. friend was busy in establish-
ing what are known as rural univer-
sities or rural institutes. They are
all thinking of grandiose buildings on
which lakhs of rupees have to be
spent. I would like him to think in
terms of humbler buildings and see
that smaller sums are spent on them.
But, nevertheless, these higher educa-
tional institutions will have to be
taken into the very heart of our rural
areas.

Then there 1s the question also of
what is known as co-education. I
do not know why even after we have
given so many high places for our
women in the Ministries, in the
various other spheres that we have
established, that we are still hanker-
ing after separate colleges for women.
We have got separate colleges for
women even for medical purposes, It
is a sheer waste, as far as I can see.
When we have adult suffrage, when
we are having women side by side
with males in all our Legislative
Assemblieg and Ministries, I do not
ste any reason why we should go on
wasting money in this manner in
naving separate colleges and high
schools for women. That money, it
anly we can avoid this waste, we can
make use of for establishing separate
hodthls for women in all our colleges
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and for giving them every possible
additional facility by way of scholar-
ships, stipends and so on.

13 hrs.

Then there 18 this question of the
M.A, Degree courses. Different unm-
versities are pursuing different
policies. Some universities wish to
restrict these M.A. Degree studres
only to their own residential colleges
and deny this privilege to the affiliat-
ed, mofussil and other colleges in the
city which are not taken as a part
and parcel of the residential side of
their own university gamut. I think
it 18 a great mistake, I know for a
fact that in Andhra itself more than
500 people have been obliged to go
from out of Andhra begging to all
other universities in order to give
them admussion for M.A, course. This
13 a mustake, I think. I hope that
more and more opportunities will be
given for fully equipped first grade
colleges 1n different parts of the coun-
try to provide for M.A. studies also.

Then there 1s also this question of
classes, ‘The Union Public Service
Commission makes it generally a
point to invite for interview only
those boys and girls who have attain-
ed first-class degrees. There the
dificulty would arise in that some
universities have some kind of a stiff
standard and think that they are do-
ing some favour to themselves and
are raising their own prestige, whe-
ther 1t depends on the quality of their
teaching or not. Therefore they try
not to give first-class degrees to as
many as they should, whereas there
are some other universities, whether
they happen to be in fhe South or
not does not matter, which pursue &
liberal policy and therefore give more
first-class degrees. With what result?
The result is that those universities
wherefrom very few students alone
are able to get first-class degraes
stand at a great disadvantage whem
compared to the other universities
where a mhore liberal policy it bDeing
pursued. So, some means will have
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to be adopted by the authorities con-
etrned to see that inter-university
exsminations are held so that the
sune standard would be maintained.
Whether the first-classes are few or
more would depend upon the quality
of education given in the colleges of
the students and on the students own
intellectual abilities. These people
would be getting first-class degrees
and, you know, wheresoever from they
way be coming, a first-class man
would always be found to be a first-
class man throughout India. There

need be no disqualification at all in”’

favour of one university as against
another.

Lastly, they bave introduced this
pre-university course. They based gt
upon the Commission’s Report. It is
true, but they do not seem to have
gone mto the economic side of it.
They said that they did, but at the
same time they were going to intro-
duce it in an experimental manner.
With what result they have been
mtroducing it? The result 18 that
fewer and fewer people are to be
found going to the colleges and to
the Universities. That ig one of the
results also that they wanted to
achieve But is that a right thing to
do? You are not able to provide
employment because you find more
and more of these people who have
taken the degrees are coming and
asking for jobs. You are not able to
provide them jobs. You want to stop
these people coming at all with the
necessary qualifications and so you
have introduced these new methods
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is going down and they do not know
how to make both ends meet, So,
they come to depend upon the um-
versities and the University Grants
Commission for these grants-in-aid to
be given to them in order to be able
to maintain themselves. 'This is gomng
to be an uphill task for the Govern-
ment themselves and I hope the Gov-
ernment will begin to reconsider this
particular problem and consider it
from the financial point of view and
also from the point of view of stu~
dents’ welfare itself and try to
reach some solution which wou!d not
be so difficult to be implemented as
the present position,

Shri Thanu Pilial (Tirunelveli):
Mr. Speaker, Sir, this Report 13 very
well timed for consideration when
experiments on education are going
on at a rapid pace in many Stabes,
Now in our anxiety to change to an
Indian language for our common
language purposes, we have been
giving importance in the political and
other flelds to all the fourteen
regional languages. There is such a
haste in changing over the medium
from English to the respective
regional languages. But this Report
contains very salient recommendations
that even when the medium is chang-
ed, English should be taught on a
very high degree of efficiency. They
have realised the mistake of having
conceded that the medium may be
changed to ever so many metil in
this couniry. I am wondering what
will happen to this country if all the
universities will change over the
medium of instruction to all the four-
teen languages, Will we have for the
comman purpose and the Central
purpose in India, interpreters between
engineers and engineers, between
doctors and doctors? Will we have
interpreters for the judges of the
Supreme Court? It is a very serious
question to be considered.

In our haste to change over from
English to something national, we
have forgotten the diMiculties of
changing from English to the Iddish



1499 Motion re:

{Shr1 Thanu Pillai]
medium. In our anxiety to make
people recognise that the Indian
language, Hindi, alone should be the
common language, we have allowed
too much of importance to the
regional languages No person, how-
ever great and howsoever educated
he might be, will think of love,
affection and pathos in any language
except mn his méther tongue. The
teaching of mother tongue does not
need a teacher It does not need a
university professor. It does mot
need grammar to be taught. Our
children are not taught grammar and
they do not speak a wrong language
or an ungrammatica] language when
they speak in their mother tongue.
But the importance that has been
given to it has created such a frenzy
in the country that we have begun to
think in absolutely linguistic ways
and not in the national way. The re-
organisation of the States on linguis-
tic basis, was said to be for adminis-
trative purposes, but whatever the
excuses be, the facts are that we
were not &ble to resist certain deve-
lopments that had taken place during
the freedom movement wherein we
wanted to give more impetus to the
national language and the national
sentiments and created a certamn kind
of antipathy towards English which
happened to be the rulers’ language
in those days. The consequence of
that is that we were not able to
resist the re-organisation of' the
States on a linguistic basis plus a
language medium in the universities,
the law colleges and the courts. No
other material 1s needed but a little
push here and there, if there is a
weak leadership at the Centre for the
country to go to pieces. That is the
picture which comes before me when
I think of the university medium
being changed into regional languages
There may be people, who still, after
ten or twelve years of independence,
cannot forget the past rulership of our
foreign rulers, but I submit to this
House to consider that even after
twelve years, we have not realised as
*to ‘what extent our unity snd our
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strength of emotional integration has
developed or hag deteriorated. I
would like this House to honestly
think and judge for itself whether
there has been more and more
emotiona] integration or more and
more forces of disintegration have
been let loose. Therefore I submit
that, whatever might be the import-
ance to be given to English in our
national set-up, in the educational set-
up we must cry halt to this rapid
change because the languages of the
regions, that is, all the fourteen langu-
ages—maybe, some languages might
be well-advanced, even with that, they
are not so advanced as to replace
English at the moment; there is such
a tendency in the minds of certaim
leaders in the regions, certain pandits
who have formed themselves into
committees, to con words in the re-
gional languages, to remove all com-
mon words derived from English,
Sanskrit, Urdu or whatever it is. That
regionalism, that type of approach of
coining exclusive, unilingual words
will remove the small contacts which
we are now having in t{rying to intro-
duce the language media,

It we could have a common termu-
nology for scientific, technical, legal
and other terms, the use of a regional
ianguage on a mother fongue as a
medium of instruction may not create
much hardship. But we have not
been able to evolve a terminology
which fits mto all languages; and
whether in Tamil or in Hindi, the
words that are being coined are be-
coming unintelligible even to the peo-
ple who know the language; because
the pandits who are entrusted with
the work are go parachial and narrow-
minded that they have a philosophy
that unless they eschew completely
what all other languages have contri~
buted to their language or kill all
other languages, their languages can-
not exast.

Shri C. R. Pattabhi Ramam: Yor
instance, Sir, the word bhashe s
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pudaimdxrhhnmisximin
Tamil.

Shri Thana Pillal: Therefore, I wish
that the Bniversity Grants Commis
sion and the Education Ministry will
think very deeply before they agree
to this reorganisation of education not
only in the Indian media but also in
the exclusive languages of the regions.

Coming to the other aspects of the
recommendations of the Commission,
they are entrusted with the work of
supplementng the economic or the
financial status of universities. No".
the Madrag Government has put in
a stipulation that when the language
medium is changed from English to
‘Tamil, those colleges which do not
fall in line will not get grants. There
was a difference of opinion between
the UGC Chairman and ouwr Educa-
tion Minister. The explanation of the
‘Government has been that it is already
being followed in the High School
stage and that it is only an extension
to the university It is no answer to
the opinion of the Chairman of the
UV GC that there is economic sanction
indirectly

What 15 the fate of such colleges
which in their wisdom think that
switching over to a regional medium is
not in the best interests of the coun-
try? Will the Central Government or
the University Grants Commission
give those grants to such colleges
which want to retain the medium of
nstruction in the common language
of India, the current common language
and the future common language of
India? Let us look at English and
Hindi as current common languages
and future common languages, and
not look at the one as an alien langu-
age and the other as the national
language. That is my approach. I
would like to know whether Govern-
ment would give encouragement to
such people who are responsible for
administration of colleges and schools
afflliated to universities Let them
give courage to them that they must
be wise men, think hard before they
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switch over, for the sake of a few
thousands of rupees, from one medium
to another, irrespective of the conse-
qQuences which flow from such

change.

We have already been experiment-
ing too much with our children. We
have spoiled the study of English and
are trying to introduce better methods
of teaching English now. Therefore,
let us not experiment in the univer-
gity stage also and commit the mis-
take and then recover lost ground by
some special impetus being given,

In the umversity three-year course
which has been adopted in Madras
and many other States, the pre-uni-
versity course is at the moment
attached to the colleges. Now there
is a move to make this pre-university
course as the eleventh standard in the
High Schools. Then all the High
School boys from different schools,
one with the regional language as the
exclusive medium and another with
English as the medium, will all cluster
together in the university and no one
would understand anything Now, the
pre-university course being attached
to the college, the boys from the vari-
ous High Schools coming there have
one year’s traming in the medium
of nstruction which 1s going to be
the language 1n that college, and there
is a special sort of training and co-
ordination But if you remove the
pre-university course from the college
and attach it to the High Schools, what
will happen” The High Schools are
different and not of the same calibre
and standard The motussil High
School 1s rather weaker than the city
or the metropolitan High Schools, and
the standards will vary. The co-ordi-
nating aspect of the pre-university
course should not be forgotten

Coming to the grants by the Univer-
sity Grantg Commission, the Commis-
sion has stipulated that it will give
fifty per cent of the difference in pay
to fit into the new scales of pay grant-
ed by the University Grants Commis-
sion. The Madras University says that
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it is not prepared to give that
They have not sanctioned it
I am connected with a college, a
coﬂegewhichin:piteop its peverty

salary to its teachers. We have sane-
tioned the 25 per cent contribution
by the college. The other 25 per cent
which has to come from the State
Government is not granted. The Uni-
versity Grants Commission in their
first communication said that in spite
of the States not granting it, they will
give the fifty per cent grant. So we
thought that with their fifty per cent
and our twenty-five per cent contri-
bution, if not the hundred per cent
higher salary they would get at least
the benefit of 75 per cent. Subsequent-
ly the University Grants Commission
have said that they would not give the
grant of fifty per cent unless the
State gives the twenty-five per cent
grant. This is another kind of econo-
mic sanction. The State pleads in-
ability and we that contribute from
private funds are not allowed to take
the benefit.

When I had a talk with the Educa-
tion Minister of our State he said that
there are one or two boys in certain
classes and asked whether we expect-
ed a professor and assistant professor
to be employed for the two boys to
be taught there.

Dr. M. 8. Aney (Nagpur): Can you
manage the college affairs with your
28 per cent and the fifty per cent grant
from the University Grants Commis-
ajon even if you do not get the 25
per cent grant from your Govern-
ment?

Shri Thans Pllial: Yes, instead of
becoming 300 it will become at least
175 and we will be happy about it.

But the Minister’s arguments are
that there are fewer number of
students and therefore it would not be
economical. If that be the reason,
even the Central funds should not be
dissipated that way,
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Let the University Grants Commis~
sion and the universities come to a
decision as to the strength of the class.
and the number should be stipulated
to entitle a professor tp earn thig or a
college to get affiliation for that
branch of study wherein professors of
this salary scale can be appointed and
would entitle themselves to draw this.
But instead pof giving any such sug-
gestion, there is a sort of tension going
on between one party and the other.
The Centre and the State do not
want to discuss and settle matters,

To the poor teacher who has been
crying about his low pay, you have
given a sort of hope that he would be
getting a better salary, and the
management also has passed a resoly-
tion. The teachers are then told that
they will not get that pay. It reminds
me of a proverb we have in the South,
namely, to wake up a man who is
sleeping and tell him that he hasg no
food! The teachers were already
suffering, they would have continued
like that. We wake up the teacher
and tell him that we are going to
give him something, and then say we
have no funds. He is suppressing his
hunger and sleeping; you wake him:
up, incite his hunger and then say
there is no food. That sort of aftitude
18 not good

Dr. M. 5. Aney: Give the proverb
in the original.

Shri Thanu Pillai: “Thoongaravane
ezhuppi sappadu illai enru sonnanam®.

Now, my hon. friend Prof. Ranga
spoke about discipline, It has to be
co-ordinated from all stages. But
what are the stages of our teachers?
Our teachers in the elementary schools
and Higher elementary schools are
paid such poor sslaries which are less
than the salary of peons in the offices.
A Central Government Class IV man
gets Rs. 90. A [Higher clementary
school teacher gets Rs. 28 or Rs. 30.
A gangman, sweeper, everybody gets
Rs. 80 or 90. The State Government
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pleads inability: I do not know what
fhe Pay Commission's finding is going
to be. If there is not going to be this
co-ardination between the Central pay
structure and the State pay structure,
- especially m the educational institu-
tions, there is going to be a great
danger. The guardians of the future
generation of this country are very
poorly paid and a frustrated mind 28
the cause of many of the evils and
indiscipline. A wrong doctor will kll
a few people. A wrong engineer may
destroy a few buildings. But a wrong
teacher will destroy a nation by wrong
teaching. That indiscipline grows
from his poverty, from his hunger.
When a man is so poor and hungry,
when he sees people with inferior
quelifications, with- much less educa-
tion, living better and getting a better
remuneration, is it wrong for that
frustrated man to neglect his responsi-
bility and think wrongly? We have
been responsible for that. We have
not discharged our responsbility. We
cannot expect them alone to discharge
their responsibility. Not that I endorse
whatever wrong may be done there.
But, we have not taken courage to
rectity those defects in the pay struc-
ture of the elementary and higher
elementary school teachers.

The University Grants Commssion
18 looking after the Universities. I
would appeal to the Education Minis-
try to take the High schools and
elementary schools also into consider-
ation and make some arrangements
with the States as regards the pay
structure of the teachers. I would
submit that the teacher of a smaller
child should be more efficient than
even the teacher of a grown up boy.
In the Universities, we are not teach-
ing, but helping the boys to learn and
study. But, in the esrly stages, you
have to give them the right training
and the right type of teaching. That
requires a better teacher,

I would, in this connection, submit
that the standard of the qualification
of teachers for the elententary schools
ix low. Now, even a Third form or
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Fourth form student can become a
teacher after one or two years’ train-
ing. I would submit that P.U.C. or a
Secondary School Certificate course
should be the minimum qualification
for even elementary school teachers.
{ would suggest this approach and a
certain amount of restraint in our
haste for change from the foreign to
the national as some people put it or
from the current common language to
the future common language medium.
Let us not be hasty in our decision.
Let us take wisdom from the past
experience of many mistakes that we
have committed in the field of educa-
tion, of changing from one thing to
another. We had optional subjects
and it was changed to all subjects
being taught in the High School.
Again, they have switched over to the
study of optional subjects. Let us not
go on experimenting. Let us experi-
ment in the laboratory and not in the
schools and colleges in the country as
a whole on these vital matters, and.
thereby jeopardise the strength, .
capacity and calibre of the future
generation of this country.

st oo fog . wsaw WA,
1@ gw § v v o & gy qetw
el Wi faerfagren wqgm wmier
oA & fowr & wroaw & waTer WY
ifaes s e e 8 s
A T TUATTS TaOrT 7 T w6
wwelt ol ¥ fory o frgearr
¥ afrey & fog ok o for ¥
feq wemr < QT @ wmewd
¢ fir firg oy & ovr qw el
&1 worr g & e g fedy fadaft
ATaT § T 9 fft A ar e
A Y fe [ A v A
Tt s @RE 1 ¥ o agi o ur
§ T afe wré Gt wrar §, o figgemy
dow wwoaff g wnlv § ofiC 3w
wwo ¥ ofd fowr @ e
e s W W d awl/ o
wrarl & §Y o §, oY 3¢ wer &
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farar € ard otz 3 & g foar &
sar femromd | Afer s agaft
wor ot a8 § fie fxw arar fF oot
T A A ¥ sy Ay o,
% 3 7Y 3 & G aw e R
& ang it wror fead o B% §, o fis
I AT Aoy A F T W T
&7 & foar oft wwg & e
wig fe a8 @ oy ¥ wied o3
wt /oy v fis Ferd fradt
ar A widy amer § S 9 § o
e ¥ dw PR B
areft wreft —agd gfmfadt o
wHR wmm § Wi IS W I
AT SESr AT §—f g
w1 arsqw A @ wRfow Wit
a1 fgdr ¥ 7 worr wifgq 1 wwHaw
§ # qg wn wg g fw own faar
off gy a1 frgem & TR
NwE Y e wfaT &
o wrate & i o fix 3¢ fow] &
AW § W T N A7 W |
AW CRE W &, o &
wenfar girafedr e wofew woan
e wEaT , 9 ¥ w6 9% 9 5w
mr § fe gfmfedr s=w e

et  fore & s & vy

¥ €1 arv-qvEm® F70W | IWA aga
dr o¥ wdt 7 &, e ot A ag
7§ warn w3 e qfrafedr awew
wfio x® gwew ¥ it ara-gzara
s fir gfrafadry F fer w1 wre
w1 gfmfedy wree wdaT o,
2exs # 7w 3d 7 78 vy T §—

¥In the discharge of its func-
tions under this Act, the Com-
mission shall be guded by such
directions on questions of policy
relating to national purposes as
may be given to it by the Central
“Government.” .
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w7 B Fiferer oF FA wwT v
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Wi & way wq § Inie e
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g Wi ey ¢ Fie v v e
&Y qw a3 Y WTC Xy W
¥ gu By R & fag de g, &
aw o fggem o dfenw exar
1t AT &, A T T WY T e
Y wr v g 1 Rffa ot
| oo wpd ¢ e o s @
vk feyg & aifer e forr ondt «
a® 3w & O grow Ty {1 e
T WX ofy Y, e o § i vt T
 afcad D B Fear o 1wt oy
faed & g +fr gt e 5ty R Wt
Ajw Y virag awE G WL TwH—
Qfgst o @ o Ay TR
o ww qatfen sufer § ot v forg
9 ®Y woelt O It § wwE € 07
qq wfiverr & 1 dfer dfaw =
wo vy & @@ g i gfed
wrg wigw o, taus F o Wik
YT 4 Y FT N T TR AT
€@ g ¥ 9t yradwe 7 fadt o a3
#t gfafedy ww Wi oF Wi
T & feefrg—ewd &
forear-i-wg oo g —

“The Committee appointed by
the Commssion to examine the
problems connected with the
question of “medium of instruc-
tion” and recommend measures
to ensure an adequate proficien-
¢y in English at the University
stage submitted its report, and
this has been accepted by the
Commission.”

¥ 3¢ qu wee g fr ag few i

Y qfew fer T 41 w ¥ MR, S

SR WG, TF WgT T §7AT 4
g & W\ g vyay 1z & fegeam
¥ o ATy irwe & Ow el A
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/R wr ufiewrc 7 feay @, ot fs 35
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fofr warr fieg])

o &, fawr oy o Tt vt g,
I St e S vy wfrwT AR

€, % v JawY wraT W ST g
AT ravmsAT g §1 oW
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¥ fare, ot afer aga wpaf e aw w
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wefr 4 wo JEW F T
A e e R g g T
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9

MAY B8, 1900 Report of the Univareity 1505a
Gronty Commission
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sy famifedf w7 f
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change from lish to
language #s th¢ medium
on at the university stage
be ed.
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¥ i W @ dfaq v faw 9
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Mr, Speaker: Shr: D. C., Sharma. He
is a professor of English.

Shri N. R. Munisamy (Vellore): Is
there any chance for us?

Mr, Speaker: Every one will have
a chance. I will call him.

Shri Mahanty (Dhenkanal): This
side also.

Mr. Speaker: This side, I have al-
ready given opportunity to the Com-
munists. Very well, I shall try,

An Hon, Member: How long will
this go on?

Mr. Speaker: We started at 12. I
will call upon the hon. Minister at
2.30. I have extended it by one
more hour, We had to close at 2
o'clock or four minutes to two, We
will close it only at 3 o’'clock.

Shri Panigrahi: So that we will get
an opportunity.

Mr. Speaker: I will try to see how
many can be accommodated.

Shri D. C. Bharma (Gurdaspur): At
the very outset I offer my tribute to
Shri C. D, Deshmukh, Chairman of the
University Grants Commission. He
has tried to stabilise the universities
and also to reform university admin-
istration and other matters connected
with the univergities in a very en-
lightened way.
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[Shri D. C. Sharma)

I would submit very respectfully
that looking at the members of this
Commission, 1 find that the element of
the representation of the public is
kept very, very low. At the same
time, the persons who constitute this
Commuission are over-worked persons,
The Mimustry of Education has come
to acquire a kind of vested interest,
and there are some persons who are
to be found on every commission and
every committee that the Ministry of
Education forms. I believe that in
the interests of the proper functioning
of these committees and commissions,
some persons should not be over load-
ed with oo many duties and with too
much of work.

I would also gubmit that the Umi-
versity Grants Commission should not
be a body that is monopolised by the
Vice-Chancellors of the universities of
India. I think there are some very
enlightened professors in our country
who are in no way inferior to the
Vice-Chancellor of any university,
and I do not see any reason why some
of those professors should not find
a place on this Commission. I would
therefore submit that the whole com-
position of this Commission should
be looked into, and it should be given
& new look in conformity with the
new needs of our country.

There are eome Mimistries which
are making a habit of sending people
abroad. I do not know which Minis-
try of the Government deserves the
first prize in this respect, but we arc
sending too many persons abroad for
study, for investigation, for other
things. I do not understand why the
Secretary of this Commission should
have been out of the country for ten
weeks. I also do not understand why
the Development Officer for Science
should have been out of this country
for seven weeks. I do not object to
their going out of the country, but I
would submit very respectfully that
if these two top-ranking officers are
out of the country for 17 weeks, I do

« not know how this Commission is go-
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ing to function. I would say that if
1t 18 necessary to send some persons
abroad, and perhaps it is necessary, it
should be done, but we should not
make a habit of gending so many per-
sons abroad and for such long periods
I say this in view of the fact that we
are not able to derive proportionate
advantage from the visits of these per-
sons abroad. We are getting more
ideas from abroad than we can assi-
milate. We are not able to put into.
effect all that these persons bring
from abroad. Therefore, in this mat-
ter I must submit very respectfully
that we should not follow a very go-
ahead policy. We should not permit
our officers to go abroad in one con-
nection or other so often.

The next point I want to make 1s
that this Commuission, more than any
other body formed by the Ministry of "
Education. has done good work. It
has extended the scope of 1ts activities
and I feel very happy about it. In-
stead of conflning 1ts attention only to
the Central Universities—to the char-
tered Universities—it has also come
to take a very wholesome interest m
the fortunes of the affihated colleges
and also of the teachers working 1n
those affihated colleges. I would,
therefore, say that in the interest of
our academic standards, in the interest
of the keeping up of the morale of the
teaching profession, especially in
private colleges—affiliated colleges—it
is necessary that the Commission
should devote more attention to this
than to any other body. The Central
Umiversities are ina very happy
position

13-52 hrs.

[MRr. DrruTY-SPEAXER in the Chair)

They are the first charge on the
finances of the Central Government
so far as education is concerned. The
other State Universities are also in an
equally happy position; they get
money from State Governments and
other sources. But when I come to
the private colleges, I feel that they
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arema very very unfortunate position
They do not get any money from
State Governments, or if they get
something, 1t 1s very meagre At the
same time, all sources of private
donation are drymg up Private
donations which used to keep these
institutions going at one time are not
forthcoming now Therefore, these
private colleges have to be looked
after This can be done only if the
University Grants Commission  de-
votes some attention to them  They
should not be looked upon as orphans
of the academic world, as they have
been looked upon so far

When I go to my own State, I find
that a great deal of money 1s spent
upon government colleges I do not
say that government colleges are not
doing good work, they are doing good
work But the money that 1s spent
on the government colleges 1s out of
all proportion to the numbers they
educate, whereas the money given to
these private colleges 1s absolutely in-
adequate to their needs Therefore,
I would suggest very humbly to the
members and Chairman of the Com-
mussion that they should look after
the intersts of the affiliated colleges
and of the teachers working in those
colleges much more generously, much
more graciously and much more ade-
quately

Now, the University Grants Com-
mission has prepared a schedule of
salaries for these college teachers. It
8 not a very generous schedule, but
it 1 an improvement upon what they
are getting at present But there are
some States which are not even putt-
ng 1into effect thuis kind of schedule.
So if the University Grants Com-
mission were to take up this work a
little more wholeheartedly, I am sure
the conditions of teachers in affiliated
colleges will improve.

Another point I want to make 18
that the University Grants Commis-
sion should not give grants for byild-
ings Unfortunately, we have acquir-
ed a great deal of passion for having
big buildings now We used to have
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this Kind of desire formerly, but these
days this disease has grown beyord
any limits My feeling 1s that the
Commussion should care more for the
human material that 1s to be found
m our Universities, human material
in terms of teachers and students, than
for material in terms of brick and
mortar So far as buildings are con-
cerned, there are many persons keen
on having them., But so far as tea-
chers and students go, they do not
receive much encouragement at the
hands of so many persons. There-
fore, I would say that whatever
money 18 to be given to these build-
wgs should be diverted to the welfore
of teachers and students

I find that i1n this Report reference
has been made to the problem of
indiscipline 1n Universities In my
humble opinion, the less we talk of
indiscipline 1n Universities, the better
1t will be for us We have peen over-
doing this kind of thing Everyone is
talking about the problem of indis-
cipline 1n Universities Sometimes
you aggravate the situation by talking
too much about 1t, sometimes you ag-~
gravate the disease by pinponting it
too much That 1s what 1s happening
so far as discipline among students 1s
concerned We are paying inordinate
attention to 1t It has become, the
fashion to talk about 1t

As 1 said, there 13 some reference to
it m the Report also 1 would e«ay
that instead of talking about discipline
among students, we should now talk
about student welfare I find that
there 18 an item about student wel-
fare also in the Report But student
welfare has to be taken in hand in a
more constructive and generous fash-
ion The first charge on the Univer-
sity Grants Comnussion will, of course,
be the Central Universities; the second
charge may be the other Universities;
but I would say that the third charge
on the Commission should be the pro-
blem of student welfare, If there is
one thing which is promoting indis-
cipline, 1t 1s the lack of accommoda-
tion, 1t Is overcrowding We do not
heve enough of hostels This is not

]
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the story only about Calcutta, this
is not the story only about big cities,
but it 15 the story to be found
every place I can say this about
Jullundur, Ludhiana, Hoshiarpur and
all those places where we have acade-
mic life Therefore, so far as student
welfare 18 concerned, we should give
the students proper accommodation 1n
hostels We should also provide those
hostels with some kind of amenities,
wot the usual type of amenities but
those amemnuties which have a socio-
intellectual content If that 1s done, I
am sure the Umversity Grants Com-
mission will go a long way in  pro-
moting student welfare

At the same time, I would stress
that the health of the students has
got to be looked after For that alsv,
the Commission should make hand-
some grants

Now, a great deal has been said
about the Unmiversity Grants Com-
mussion’s views on the medium of in-
struction  What will  be the
medium of instruction in our Um-
versities” Whatever you may sav
whatever your personal feelings mav
be. whatever your reactions may be,
the regional languages are going 1o
be the medium of instruction at these
Universities

Bhri M. C. Jain (Kaithal) The
sooner the better

Shri D C Sharma° We cannot get
away from that Every State, everv
University, 18 making some kind of
approach to the solution of this pro
blem Some will solve this problem
much more easily and sooner than
others But 1t 1s also the function of
Universites to foster the national
spirit No doubt, there should be
regionalism 1n the matter of langu-
ages, but there should alzo be some
concession to what I call the national
spirit, the emotional integration of
the country I say with due respect
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and due submission that the emotional
integration of the couniry will come
through the cultivation and propaga-
tion of the study of our Rashtra
Bhasha, Hindi. You cannot get away
from that, and I do not think uny
umversity can function properly if,
by making provision for the regional
language, it does not do something for
what you call the Rashtra Bhasha
It cannot function lLike that

14 hrs,

Mr. Deputy-Speaker: The hon.
Member's time 18 up

Shri D C. Sharma: Now, 1t 1s very
difficult to talk about Enghish, without
raising passions It 1s very difficult
to talk about English without putting
up somebody's back against it [
would say that you cannot discard
English At the same time, 1t does
not mean that we are going to be
perpetually in debt to English We
have got to step up the development
of our own regional languages and of
Hindi In the meantime, we have got
to see to 1t that Enghsh 1s replaced
not only as a medium for the study of
the humamties but also as a medium
for the study of those sciences which
are essential How can we arrive at
the result” How long will it take” I
cannot say that But I know that
this thing has got to be done There-
fore, if the University Grants Com-
mission has given us the three-
Janguage formula, I do not think it
has gone beyond the terms of re-
ference I do not think it has done
something which 1s against the Con-
stitution or agamnst anything I think
1t 18 within 1ts scope

I would submit very respectfully
that whereas the University Grants
Commussion 1s doing many other good
things, there are one or two things
which I would like to emphasise That
18, the Commussion should give us
very judicious, objective and unbiassed
reports about the educational pro-
blems that are confronting our coun-
try It 1s also one of the functions of
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the Umversity Grants Commission. 1
may ssy that, spesking as a humble
student of Enghsh, the report which
the University Grants Commssion
published about English was just

needed in that field. While
the function of the Unmiversity Grants
Comrmssion is to serve as a bramn-
trust of our university hife, whila its
tunction is also to be ke the Kama-
dheny of our universities—we look
to 1t for grants, etc 1t is also the func-
tion of the Comnussion to look to the
welfare of the students, and also to
investigate into problems and to find
solution for them.

Mr Deputy-Speaker: The lon.
Member’s time 1s up

Shri D. C Sharma: I know that the
Commussion 18 moving 1n this direc-
tion I hope 1t will advance more 1n
this direction, and with the advartage
of more finances 1t will increase 1ts
usefulness

Shri Mabanty: Mr Deputy-Speaker,
Sir, the report of the Umnversity
Grants Commussion for 1857-58 covers
a very wide ground—from the place
of English 1n our academic life to
student indiscipline m the universities
and other educational institutions But
the time at my disposal being short, I
cannot possibly devote my attention
to all these 1ssues of outstanding im-
portance which have been highlghted
in this report What I would propose,
therefore, 1s to address myself {o one
or two points which I consider to be
of great importance

But before I do so, I would hke to
say that after having gone through
this report, I have come to the pain-
ful conclusion that the  University
Grants Commussion not only lacks mn
a sense of perspective and vision “ut
also 1n the sense of purposeful co-
ordination I would like to know from
the hon Mimster what the Unmiversity
Grants Commission have done which
a junior Under Secretary could not
have done under guidance from the
Minister himself The Commussion
has been reduced t{o the status of a
bureau of the Education Ministry
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lacking reason, lacking imagination
and lacking purposeful thinking

In this context I would like to in-
vite the attention of the Minister and
also of the House to the observation
of the Commission regarding the place
of Englhish The Commussion says that
the change-over from English to the
regional languages should not be
hastened The Comgussion has no
information at 1its disposal nor has it
g@iven us any information &s to whe-
ther sufficient amount of hterature has
been produced n the regional lsngu-
ages 1n the universiies which have
proposed to change over from English
to the regional languages We do not
know what the University  Grants
Commission have done in sponsoring
the growth of a volume of lLterature
1 different subjects which are so
essential for having a particular re-
gonal language as the medium of Iin-
struction Yet, 1t 1s said that about
a dozen universities have decided to
change over to Hindi That 1s a diff-
erent 1ssue I do mot wish to go into
that controversy at the moment But
my only grievance 1s that the Uni-
versity Grants Commission ought to
have taken the Parhament into confl-
dence and could have stated that the
universities ke Agra, Allahabad,
Banaras, Baroda, Delhi, Luckrnow,
Nagpur, etc, which are now piopos-
ing to switch over to Hind: have pro-
duced that body of literature both in
the cultivation of the Indian language
concerned as medium of expression
for learned purposes and by prepara-
tion of a sufficient body of learned
literature 1n that language in all sub-
jects of study That is my only griev-
ance

This report has been produced in a
most unimaginative way Possibly it
has been drafted by some assistant
in the Secretarat to which all these
dignitaries have appended their
signature

I now come to the question of
English I could fully appreciate the
sentiments which have been expressed
aganst English. That is bound to be
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0. The country having altained In-
dependence, it is really galling to its
national pride to own a language
which is not its own and which was
only grafted into this country nearly
a century ago. Without any prejudice
about my views on English &ither as
the State language or a national
language, 1 would like hunibly to sub-
mit that even now we will aot be able
to eschew English from our academic
life; English has come te stay more
and I am gled of that. I only hope
that Enghish should come to stay more
in so far as our academic life is con-
cerned. There is allergy against
English, but there is a lot of sallergy
against English in China and Russia
than in India. In the Chinese wuni-
versities today, their boys are wel-
coming and they are learning English
more and more, In the Russian uni-
versities the boys are learning more
and more English because English is
a language which no one small nation
can claim as its own. It is an inter-
national language. About 40,000 words
out of a total number of 80,000 words
in the Chambers's Dictionary have
been taken from all over the world
and almost all languages, There are
Indian words; there are Portuguese
words; there are words of all varie-
ties, kinds and description. English
is an international language. There-
fore, while we consider English and
its place in our national lfe, n our
political life, we should not confuse
it with the broader issue of having the
English language in our academic life

1 am reminded of the big contro-
versy that had been raised in the
country in the 148t century. It 1s an
irony  of history that it was the
Englishmen, the English admunistra-
tors, who had opposed teeth and nail
the introduction of English in our
educational institutions and universi-
ties. In the last century, when the
British administrators were first con-
sidering the educational set up in
this country and its curricula that
should be followed in our educational
institutions they had thought it for
thefr own reasons to eschew Englich.

MAY 5 1950 Report of the Univemsity 15028
Grants Commission

The earliest educational institutibng
which were established in this coun-
try in Calcutta and elsewheré under
the aegis of British administration
were either a Urdu Madrasa or a
Sanskrit patasala. But at that time,
who were the campions of English?
The champions of English were the
leaders of Indian renaissance like
Raja Ram Mohan Rai, Easwara
Chapdra Vidyasagar and e host of
other leaders of Indian renaissance
who made a political issue that Eng-
lish should be brought into our acade-~
mic life, because if we look into the
history of our regional languages, we
find their development dates after the
18th century and that too after the
advent of the British in this coun-
try.

Therefore, if it ig suggested that
the shutters should not be thrown
open, then of course I have no objec-
tion if regional languages are atill con-
tinued as medium of instruction in
our universities. If we want to drift
in the wider stream of education and
academic knowledge, possibly we can-
not entertain thig kind of unfounded
allergy against English. The issue
should be separated from English es
a national language, from English
being included in the schedule of the
Constitution to be recognised as a
nationa) language, from English as a
State language. But English has its
honoured place and I am glad that
the Commission and the Gcvernment
have also come to the conclusion that
English should continue.

There 1s another thing. When we
switch over to the regional languages,
what do we find? There must be a
certsin amount of uniformity in our
scholars There should be a certain
amount of standar@ 1in our scholars
and academicians. Supposing a gentle-
man takes his M A, Ph.D. in History
from Utkal University, in the medium
of the rcgional language Oriya, and
he makes some original contribution
to some dark period of Indian His-
tory: suppose he is an authority on
thig subject. But to what avail his
scholarship would be to the people all
over India? Here we find a varety



people constitute 80 per cent of the
total population of China. But here
what is the percentage of each re-
gional language-speaking population?

Therefore, it would be absolutely
disastrous to the cause of our univer-
sity studies in Inffia if in a sense of
false patriotism, we change over from
English to the regional languages. Of
course, 1n time to come, if we have
got one national language far this
country, I will accept that language
shoulq also be qur language for the
universities. Until that happy time
comes, I only wish English 1s continu-
ed (Interruptions), I am sorry, I had
no intention to say so, but that happy
time will come if only the Hind:1 en-
thusiasts try to bring some elegance
to the Hindi language 1tsel!. So long
as ‘enquiry 1s translated as qZaTe
certainly I will be the last person to
welcome Hindi even to any respect-
able society for conversation. So far

as ‘lobby’ is translated as TYE6® cer-
tainly there is need for heart-search-
ng of the Hindi enthusiasts. Why
cannot they accept a word, if it is an
international word into their vocabu-
lary? Why should they create such
linguistic oddities and crudities like
YeTE ?  Why not hall ‘enquiry’
Wy ? 1 would like to say in all
seriousness that so long as Hindi en-
thusiasts continue this habit of creat-
ing linguistic oddities in their en-
thusiasm, certainly they cannot in-
fluence and impress others who have
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no opposition to Hindi, who only wel-
come Hindi; because, after all what
is Hindi? The mother of all language
is Sanskrit. Even the Telugu language
has got 80 per cent. Sanskrit words.

An Hon. Member: What about
Tamil?

Shri Mahaunty: I cannot say about
Tamil, because Tamil ante-dates Sans-
knit. But Sanskrit hag also inflltrated
into the fortress of Tamil. Malayalam
has got a large basiy of Sanskrit. Re-
garding Bengali, Rabindranath wrote
more in Sanskrit than in Bengali. All
these languages had no respectability
of their own because they are all deriv-~
ed from the various dialects of
Sanskrit. So, if Sanskrit today is made
the State language or national langu-
age, we will also welcome it to be
the language of the universities, That
is a different issue. But it Hind{
today in the present coitext, with all
its linguistic crudities and odditles,
claims also that it should be the lan-
guage of instruction in the universi-
ties, that will be a very unfortunate
day for the academic life of our coun-
try.

1 would like to say something about
student indiscipline. Gomng through
this report, I come to the painful
conclusion that this august body of
eminent educationists are merely pre-
seribing mud-pad cure for high blood
pressure What I at least associated
with this Commission, I find serious-
1y lacking in this report. While 1n this
country today we are thirsting for
more and more education, the Com-
mission proposes that we must place
an embargo on the admission of stu-
dents to universities for what? Be-
cause we lack resources. Are you go-
ing to keep the next generation In
bondage of ignorance because you
lack resources? If that is so, let it be
told. I am sorry the Education Min-
ister is not here I thought his
nch........ (Interruptions).

An Hon, Member: The hon. Deputy
Railway Minister is here.

Shri Mahanty: That is the unfortu-
nate thing in this country. Railways
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are considered more important than
human material. Anyway, I am =20t

interested in drawing his eager atten-
tion to what 1 say.

Mr. Deputy-Speaker: The Education
Minister has gone out for g short
while and he will be coming back.
But at least those who represent him
at this moment ought to attend

Shri 8. M, Banerjee: The Education
Mmuster has got no Deputy Minister
and no Parliamentary Secretary

Shri Mahanty: Even though he
listens to me very eagerly, 1 am sure
his interest bes in  H¥FT wawE and
not 1n human material He will be
thinking of his rolling wheel I am not
keen about i1t nor do I make a griev-
ance of 1t This has become the
habit of this Government

Mr Dmty-slnak’er: There is short
time available to him

Shri Mahanty: Are we gomng to
place the next generation m bondage
of i1gnorance because you lack resour-
ces? If that is so let it be told Why
cannot we have shifts in the various
educational institutions®” I have had
occasion to give evidence before a
body of persons who were conducting
this particular nvestigation and I
said that if we have the three-shift
system 1n educational institutions
with limited laboratory and other
library facilities, we can impart edu-
cation to three times the number of
students

Shri N. R. Munisamy: Like an in-
dustry

Shri  Mahanty: Industry®> Of
course, Iife has become like an n-
dustry, there 18 no escape from that
fact I had occasion to visit three
unuversities m China—Tsing Hua,
Peking and Wuhan Universities 1
found they have not built a single
building on their campus These
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. campuses remain as they used to be

about a hundred years ago. Yet, the
student population has mcreased
twice Here there 4s emphasis on
buildings, for whom? Buildings for
contractors, not so much for the
students. Why cannot we think of
some system by which we can impart
education among more number of
students? This 18 most reactionary
and retrograde this antediluvian
attaitude to say that because of lack
of resources, we must restrict the
expansion of educatfon To that ex-
tent, I feel very strongly and while
replying, let not the hon Muuster
take umbrage under the excuse of
lack of resources, lack of cement,
steel, etc to say that we are gang
to put an embargo on the spread of
education Comung to student inuis-
cipline, personally I would welcome
more indisciplhine

Mr. Deputy-Speaker: I should have
expected better discipline

Shri Mahanty: Let me not be mis-
understood before I conclude I say
I do not believe in intellectual dis-
honesty I am perfectly honest 1n
admitting that I welcome student in-
discipline the more the Government
behaves in an indisciplmed mannel
The other day while we were dis-
cussing the Banaras Hindu Univer-
sity what did we find’ The students
of the Ayurvedic college took the
lead in the indiscipline, because they
were 1dling—no profcssor, no teach-
ing facilities, no laboratory, nothing
Can you tell me what they should
do?” In the various educational ins-
titutions what do we find? You will
find in Calcutta students have been
living at sub-human levels The late
Dr J C Ghosh, the Vice-Chancelior
of the Calcutta Umversity had occa-
sion to go mto the question and he
was of the opmnion that the hiving
conditions of the students must be
improved And until we do that, and
until we assure their tomorrow, un-
tl the fear, the ghost of unemploy-
ment waiting outside the university
campus which haunts their mindsand
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imagination disappears, it will be un-

realistic not to expect student indis-
cipline.

But, nonetheless, I  would mslgst
betore I conclude that all the plrngs
and men of eminence in our public
life should put their heads together
to solve this problem and there must
be & convention in this country 8o
that the students do not take part in
unruly politics,. And in this context
I take the opportunity of thanking
the Kerala Government, the present
Kerala Mimstry, for I understand
they have promoted a legislation
banning the students from taking
part in polities.

An Hon, Member: They have with-
drawn 1t.

Shri Mahanty: If they have with-
drawn 1t, that 1s a calamity, and that
is the moct unwise step they could

have taken. With these words I
conclude.
Mr. Deputy-Speaker: Shri Radha

Raman. He 13 not here, nor any
other member from Delhi. Now I call
Shr: N. R. Munisamy.

Shri N. R. Munisamy: At the out-
set I should express my appreciation
of the magnificent services that this
commussion has done At the same
time, I will be failing 1n my duty if
1 do not, n fact, make certain
observations regarding their omis-
sions and comnussions and other de-
fects. In this connection, I may be
pardoned when I say that this Com-
mussion has equated itself with a
Government nstitution. A Govern-
ment nstitution has got the capacity
to make policies and again change
the policies. It hag got the capacity
to dole out patronage. But the Com-
mission as such is autonomous and
has an entity of 1ty own. So far as
the educational activities are con-
cerned, it cannot have a policy of its
own, but can't change a policy. It
can only have one policy.

So far as its activities are concern-
ed, of which many Members have
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given expresgion of their opimon, 1
might be pardoned if I refer to some
of 1ts own activities inside the Com-
mussion’s admunistration. I find that
some officers here, instead of attend-
ing to their normal work, attend to
some other work. For example, in
the case of the Secretary, I find that
in a month on not less than 15-20
days he 1s away from duty. Big dig-
nataries and Vice-Chancellors pay a

visit to his office to get directions and
instructions.

But they are amazed to find that
the Secretary himself is absent from
the office Evidently, he wants to dis-
charge more onerous duties than
those which are enjoined on his own
office. When a dignatory comes to
his office with a view to take some
instructions as to a umiform policy
to be adopted in nis own university,
he finds, that the Secretary is not
there and he has to go to the admin-
istrative officer or some other officer.
In that case, he will return with a

sense of frustration that he 1s not
able to get the same sort of advice.
that he i1s able to get from the

Secretary.

Regarding the other two officers, I
find that the admuinistrative officer is
giving very efficient service, though
that officer 1s not very much qualified
in the sense that on expert matters
when he 1s asked to give advice he
cannot give competent advice I
think that this administrative officer
1g not even an MA. He may be an
efficient man, a graduate having very
good knowledge At the same time,
I would respectfully say that this
Commission must have an adminis-
trative officer of a better rank and
status so that when people approach
him for expert advice he will be in a
position to give advice. I find that
he 18 asked to give certain advice,
certain directives, to the universities.
When he himself is not qualified, he
will not be competent to give proper
advice. So, we must have experts
for doing that work. There is one
other development officer who is
doing his job very finely. I am told
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that he has been given an increment
«also. I quite appreciste that.

But, unfortunately, many of the
transactions relating to dohng out of
money to the universities have been

~questioned by Audit. Since the in-
ception of the University Grants
Commission there has been only one
Audit, which is the subject matter of
~discussion now. The Audit has taken
serious objection to the grant of cer-
tain sums to the umversities when the
universities had not spent even their
earlier grants. Audit have stated
that many of the grants given to the
universities remam unutilized still,
They have not been able to take
advantage of those grants, When that
is the position, thexe is no meaning
in giving more grants to the univer-
sities. First of all, they do not seem
to have any plan. Then why give
them more grants? That is why 1t
‘has been objected to by Audit and
they have said that it 18 a question-
able transaction,

Here I am not casting any asper-
stion on the officers. I am only sub-
mutting that the grants given to the
umversities have not been rpent in
the way they ought to have been
spent. I would say that before muney
is granted to a university they should
satisfy themselves that there 1s a
good plan There must be blue
prints prepared by the universities
as to how they are gomng to spcnd
the money. If they are not able to
prepare blue prints, if they are not
able to give proper data regarding
the expenditure, there is no sense in
sanctioning more money to them.
Giving money without gong into all
these things 1s something which 1s
not expected of the Commission. We
have entrusted the Commission with
some money. If the money 1s to be
distributed properlv then proper cure
should be taken 1If, on the other
hang, it 1s being distributed in the
way 1t 15 being done now, i1t will not
be discharging the duties entrusted
to them satisfactorily. To that
extent, [ say that Audit hes done a
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right thing in pointing out these
defects and so they have to be
seriously considered by the Govern-
ment. I do not think this is a matter
which can be ignored.

Now I shall deal with the other
aspects which have been touched by
other friends. I shall not refer to
languages in detail, because that is
a debatable point and there have
been many different opinions express-
ed about it. I will make only one
observation with regard to language.
1 am quite aware that we should huve
a language of our own. It ig being
said that English is a foreign lan-
guage; I agree to that, because it is
not a language of our soil. But we
have to bear one thing in mind, so
far as language is concerned. It
must be taken above politics. We
cannot take the language within the
political region; it has no region at
all Of course, English happened to
be our official language for the last
200 years, if not more, and, as my
hon. friend, the previous speaker has
also stated, there cannot be a better
substitute for 1it. Here I may say
that neither the word “national” nor
the word ‘“regional” is mentioned
anywhere in the Constitution or
Eighth Schedule to the Constitution.
Neither of the words 1s there. We
are only importing the word “nation-
al” into 1t In that context when we
are referring to the national lan-
guaga we are only referring to the
official language. As a matter of
fact, the Prime Minister has once
stated that all the languages included
In the Eighth Schedule are natjonal
languages I take it for granted that
what he guardedly stated uctually
was that India, which is a sub-con-
tinent, 1s not one nation, but it con-
sists of several nations; and that is
the reason why he said that there are
fourteen national languages (In-
terruptions) I am only developing a
certain idea here. ° I am not saving
anything against my friends, because
I am much more allergic to all these
things, I am only going into what is
contained in our Constitution. There
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1 do not find the word “national”.
“Take, for example, Tamil Tamil 15
4 national language; Urdu is a ne-
tional langusge. The word “national
language” 18 not there in article 851
either So, when we talk about na-
tional langusge, we have not one na-
4ional language but 14 national lan-
gusges I do not think there 15 any
«quarrel about it

Some of my friends have stated
that Sanskrit 18 the mother of all
languages I say that Taml is not
the daughter of Ssnskrit in the
sense that there are many words in
“Tamil which were not taken from
Sanskrit.  Further, Tamil 15 5,000
years old So, 1t has come earlier
than Sanskrit I am speaking only

3n that sense
Then, as regards the cent2nary
grants, I want to say something

Now, Sir please do not look at the
time, because I will fimish within
time Now, as regards the centenary
grants, I find that Bombay, Calcutta
and Madras have been sanctioned
about a crore of rupees each But
the actual money granted 1s Rs 40
lakhs to 45 lakhs In the .ase of
Bombay and Calcutia they have not
submitted any blue-prints as to how
they are going to spend the money
and all that

Though to some extent Madras 1
could say—not that I am very highly
biased towards 1t—has been doing
something in. a methodical way, even
that 1s not satisfactory according to
me So what the University Grants
Commission should have done 15 that
they should have asked the premier
universities to submit to them 2 blue-
print, what they are goimng to cpend
and how they are gomng to spend and
not that without asking for anyttung
they are very liberal because 1t 1s
not their money that 1s 1n  ther
hands but 1t 1s the Government of
India’s money and so come and take
the money away Rs 1 crores or
Rs 2 crores hke that What actually
happens 1s that they do not function
properly as they are expected to do
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S0, n such cases 1 would  request
that they should not be so hiberal
without gomg into the question of
how they are spending They must
See whether they are able to spend
the money that they give to them or
spend the money in the way m
which they expect to do or they
spend the money for the purpose for
which it was granted

)
As regards the other aspect, as I
said the Development Officer has
been given the charge of sclence and
technology as well M has been
granted to the Kerala University to
the tune of Rs 7 lakhs What have
they done” They have not done
anything so far and they have been
given all that money 1n that way
without getting any assurance from
them that they would do the job
There 1s no meaning m our gwving
away the money like that

Then we are having affilhated col-
leges and I find that several other
colleges are run by private institu-
tions But the way in which they
impart education to all these students
18 different from the way of other
umversities So unless we have got
a common basis on which they
should develop—we have to <ee that
they develop m the same common
way and on an equal basis—there 1s
no medaning i gwving discriminatory
treatment jn that way So far as
private mstitutions are concerned,
they must be asked to impart only
such type of education as 1s 'n the
curriculum There 1s no meaning 1n
our doing 1t like that We must, as
a matter of fact, have a (ommon
pool where all the professors ond
teachers must be there and from that
common pool the umiversitnes must
say to the colleges, ‘ You must take
only that teacher or that professor”,
so that they can have the same and
uniform quality Otherwise, thcy do
not have a umform quahty

As regards the upgrading of
teachers’ salary in West Bengal about
which Shri Mukerjce also made some
observation, I have to say something
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I find also in newspapers that there
is a grievance of the teachers in
West Bengal and, as a matter of fact,
we have been agitating over 1his
matter that all the teachers must be
given extra moncy and their scales
must be upgraded. I could under-
stand the way in which they have
dealt with it but unfortunately I
find that it has not been properly
done. There hag been a discrimina-
tion while upgrading the salary of
teachers because they have not carried
out the rules and regulations which
they ought to have carried out so far
as teachers’ salaries are concerned.
Some teachers have been given extra
pay, like head teachers at certain
level. It has not been done uniformly.
There has also not beed much co-
operation from the colleges.

I find that I am going beyond the
time hmit allotted to me. But before
you ring the bell, I would make one
more observation and with that I am
done.

So far as the product comung out
of the colleges and schools is concern-
ed, it is below the standards The
reason is the change-over of the
language. All along English has been
the medium of education Now, in
our enthusiasm, to develop our own
regional languages mund the official
language, we are losing much of the
efficiency. I am afraid, in the long
run instead of having a better and
efficient substitute, we may be having
a substitute which may only be an
apology for efficiency. I would only
request that instead of going in a
precipitate way, hesitancy is better in
these circumstances. We must have
a hesitant policy so far as language
is concerned. So, instead of running
and falling in a pit, it is better that
we go slow, cautiously and consolidate
the position that we have already
secured. Instead of consolidating, do
not throw the net wide and get your-
self lost. Therefore, I would request
that so far as introduction of the
language is concerned, we must go
alow and not in a precipitate manner.
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Mr. Deputy-Speaker: The bhon.

Shri M. €. Jain: ‘I would request
you to give me five minutes,

Mr. Deputy-Speaker: I am very
sorry. The hon. Minister was to be
called at 2.30. That was the announce-
ment that the hon. Speaker made. 1
am extremely sorry.

=it oy o (TeaTer): R oF 3
a1 ¥ fias & faq o |

Shri M. C. Jain: I want to say
something about Kurukshetra Univer-
sity. In three or four minutes I wil}
finish. I am not going to make any
other point.

Shri Panigrahi rose—

Mr. Deputy-Speaker: There is a
demand from my left also. There i3
a similar demand from this side also.

Shri M. C. Jain: I do not think any

Shri Panigrahi rose—

Mr. Deputy-Speaker: He might say
a few words if he 1s so persistent.

Shri M. C. Jain: Mr. Deputy-
Speaker, Sir, the University Grants
Commussion, in its Report, has remark-
ed that some new universities have
been started and Kurukshetra Uni-
versity has also been mentioned there.
Indirectly the Commission says that
these universities were started without
obtaining their consent. So far as the
Kurukshetra University is concerned,
the Rashtrapati laid its foundation and
I do not think the University Grants
Commussion claims a status greater
than that of the Rashtrapati.

Shri Hem Barua (Gauhati): That
is no argument. -

Shri M. C. Jain: That certainly
means that if the Rashtrapati lays the
foundation stone of a university, that
university has the approval of the
Rashtrapati.
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Mz. Deputy-Speaker: All univers:i-
ties, 1 suppose, have the approval of
the Rashtrapati Nothing is done
against his wishes ‘

Shri M. C. Jain: If that be the case,
why did the University Grants Com-
mission remark that such and such
universities are opened without their
consent” That remark, I think, 1s
without any meaning

The Minister of Eduecation (Dr.
K. L. Shrimall): That 1s absolutely
correct

Shrl M. C Jain: So far as this parti-
cular unuversity 1= concerned. when
this University was opened 1ts Chan-
cellor, the Governor of Punjab,
remarked—I am quoting one para-
graph only from his speech—

“The establishment of this
University does not mean merely
the addition of another University
10 those already m existence Nor
does 1t mean only that a new
centre for studying Sansknt 1s
being brought into existence today
Our 1dea is to make this seat of
learning basically different fromi
others in the co! It will look
not only to the terial side of
education, but also to its spiritual
and cultural aspects The purpose
will be achieved by making the
study of Sanskrit and Indian cul-
ture compulsory for all students,
even science students We may
even make Sanskrit medium of
<ducation at a suitable stage The
aim will be to turn out graduates,
who, besides being well-versed in
the wusual University subjects,
should be true Indians, proud of
their heritage and torch-bearers
of their cultural traditions—and
above al] who will have complete
confidence in themselves and who
could under varying conditions be
dependable The new University,
will, thus, provide a corrective to
the imbalance which thoughtful
men have noticed 1 our Umver-
sity education”

This Umniversity hass been started
more as a corrective to the defects in
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our educational system I am sorry
that the University Grants Commus-
sion has not uttered a single word so
far a3 the improvement in our educa-
tion system 15 concerned and when
there 18 a university which 1s estab-
lished to improve that system, not a
single pie 18 given to that university
I believe and I hope that the Educa-
tion Mimstry and the Umversity
Grants Commission will take care and
grant a8 much money as they can
They should even make up the defia-
ency which they created last year

Mr Deputy-Speaker: The President’s
name should not be used to influence
the debate

Shr1 Panigraht may also have three
or four minutes

Shri Panigrahi: I will just refer to
the question of students’ welfare The
University Grants Commission has
devoted merely Rs 50,000 so far as
students’ welfare is concerned In the
Calcutta University a survey was
carnmed out and it was found that
students today are suffering both from
malnutrition and lack of text-books
All the dificulties are there The Uni-
versity Grants Commission should
have taken the trouble of also carry-
g out or encouraging such research
or survey m all the other universities
in India and they should have really
ascertained the difficult position of the
students so that proper discipline
could have been enforced

The survey reveals that 53 per cent
of the students hive on diets of subsiste
ence level 43 per cent of the students
are never able to buy text-books.
These are the problems and I would
like to know from the hon Minister
what really has been done during all
these years, since the establishment of
this University Grants Commission in
1953 What positive steps have been
taken to see that proper medical facili-
ties were afforded to students, those
students who have no means to buy
text-books were provided with them
and better accommodation and other
facilitles were also provided to '
students?
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Becondly, the University Grants
Commission has started a students aid
fund But whatever fung 18 given to
the umversity, the untversity or
college will be in a position to utilise
only 1f 1t shares some expenses under
that But I can tell you that so far
as universities hke Utkal and others
are concerned, their financial position
18 not very strong I would therefore
suggest that whatever funds the Um-
versity Grants Commission 1s going to
allow, let it be gaven to the umversi-
ties and there should be no such shar-
ing principle

I would also urge upon the hon
Minister that the question of matching
grants should Dbe completely dis-
continued, and whatever funds are at
the disposal of the University Grants
Commussion so far as the welfare of
<tudents 1s concerned and so far as
improvement of umversity education
1s concerned, must be directly given
away to the umiversities without wait-
ing for the sanction of the State Gov-
ernment or without waiting for the
permission or agreement of the um
versities or colleges concerned, when
these sums are going to be advanced
It 15 because of this principle that
many of the universities are not n a
position to utiise the funds which are
allotted to them

Mr. Deputy-Speaker: Mr Bhakt
Darshan may say u few words

Some Hon. Members rose—

Mr Deputy-Speaker: But so far as
new entrants are concerned there
would be difficulty

oy www §wr 9o wEEw,
feeafrarea s smawr & e
X fawre w3 gu qw a8 3@ FT @
wiewd gwr fe gurdy fowr & areas
w1 B T T FTH qANE & |y fawne
vz f5d 9% | N &7 wrfiveT &
Iy ¥ A o qF T @ anm
§ A v A i & AreEw ageEr
wifgd, ar T agmar wfyd, s
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aTaar igd At few ag agw Wi,
g ¥y AT X gw }
Ig 9 f§ Tardy ¥ w3 R § o
Ay gmrdi & e orely v TTHTR WA
¥ ¢

e 1@ fod § qarn wor § e
Iy 7 N audr Igafefe faqer
¥t oo gam F gl f, T
7 fasiion #7 3, W fopm ft sl
wiard i aa w fA @ &,
& aa wRfas ey F frar wr
AqreR @ G Y IW & O o was
U wfaard aT & s qrir QAT
T faM) § 9@y 98 MUFT ¥FT N Y,
X gt farx ofr qry faed area F,
fo e syvay w7 sy g Frvegr v TS
TAFAT ¥ AT IV NI TE W A& WY
¥ A gardh wles wrediw AW &,
T fedr ar wistr oY Wi ¥ §,
RYwIHdaq ) drmrgled
Ty vag & fasgy & o A o
TS & 9K T ZH AT KT FAT
TR F aY 77 a9 7 R § wady an-
fare srar & wreaw & gra fwar @d
o< ary g a2 &Y i fe-sra F ama 9%
T wg uw whyand faara & &3 7, KT
®Y Tt T gy v s wrar & w7 {
fedy #Y o ordr #3 1 wl AwTT ¥
fRAR gror ot gd ey wgw @t 8,
I & fierdy Y farere & grot qfa Y st
&1 wrerrar & o ar a7 A8 &, 0
feedt ot wt & 7 A WA WY frend
# weer & wdfr

7 agr g7 o aifeow< grga wr
T qZT W A § WA WA g
e I QX AL qwm F @ wwlh
O WHor FIX FL G T oA F A
forar # wafer g€ § <& & @ wft
Wrar %1 e fear 1 & 9 & qEAT
g g, o 3R o vk v gy wrd
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& w91 we ¥ wowad, fv vy 6w
i vy & wroaw ¥ forew & o §
grfr ok aem y frondr g ?
wft A 37 W By ey & A W)
fam ¥ arerd W awdt §, ag
T wa §, @ g fedt & ot )
ararfr ATy ¥ qerat &, e
B 7 wgd § 5 wilh oo o R
fra s g gl g SAT ORI A
W g 39 %7 faedy ) gft @ W
IR TTHA A FAT X G )
e 3@ 4 graT g i T W<
et |

feweht faeafagrm & Sqgenfa,
o Ao o o Ao TA, } FT g
¥ gy & § 6 X e aet 7 faeft
fazafaney 7 gt & smeay & g1
fererr & a1 €@ T A qHT IR
IR FqC A wmad il 1w
g R W & IV 73 wd-grenmy
Y7 faer-mfeorat § ¥ §, fomew W
# U F7 T & W% T T wiaw-
wrft @ gu A el famafararerm
gt & s A oY sy o € W
T ¢ §, 39 For a vty awrd Wi
9AE F A § | Agy a% qF T
&, qg frtr A A & 1 W
fo¥ § =g sy T § fr faett
ferear-forrrerr & gl sy Yy wfraTe
| g e A g ¥
|1 A% foear o g Ar | o AH R
g foar fin amem #21< e 2ar o st
¥} TETC g 3w A ¥ v frar
f& v @ ® any fwar arr wfed
X9 qTX 9T B 9T WTHT AT & S|
T wwar g |

oy wewen faafaarsr W oy
frlt 3 e firar 1 et it &
ot Suwr e fiar | wewor fae-
fwmwﬁdﬁzi"wazmﬁ&
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fe wrft ® wed foagw § s
¢ fear ard, agw S9d 7 f ww™
fear € f& qmelr & wrerw & g
farerr 23 o gy &ardy ey wrfgg

1fF wvg w9 §, @ ol o g
€t a7 & g% " farer wofy &7
e femr w7 & woAr awer wwwd
= | 59 fret ] Fg s afes
s F fer 3 & fod o= o
QErFY #7 T § | W fererr aof
ot & sfer awr-arAT For go & W
fr forerr warew F ¢@ @90w § g
fafemmr T sdwa wr afcen faa
&1 9w ¥ & aF @ g aff-
woft @ et gl o W gl
ges AT gY v wnfgd ot afaaw
¥ Yo FIR T A ¥ oG Y
#Fardt ¥ fad w@T war wr, dfew 9w
7 35 A goT | w1 AY agt &
Wt R ar el ag &
Faead s r &) & I ¥ wlw
< g 37 oA geR wmeR—
WA BT T W B AT HEwHT A
wT @, oY g8 T A @t 1 9w
¥ ITE T Y W 9T qr9 T
Tfee |

3ITeqet AT, { 7Y | ¥Aw OF
framsgrag g 1 ag ag ¢ fe o
Tt @Ak a4, 37 & g F
¥ safer g oy §—% e W
% o faaor wdw g, dfer &
o g B frdt Ay 9= wm ¥ fag
o gy aifonfys gt ot |
foray orrw, a4 wd faeg Wt g 1 XO®
a1 faet wRfees wrd §,
7 ¥t A oifcrfes aemad &
TR —T% AN WA F orvw {
[EL W T TK G AT § I KW
ford gy e & forar g )
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I far FeaTE & AT G AqY
o @ o R aofr fa,
s Mfax aw off, T gAR TIW 7l
qz g% Wiy w< fgar 91 1 & a0
Yo A aRas I g N ¥ ITF €A
wreY %1 fadra w77 w9 ey guwar
g M IR W e s Aol off &
TG 1ot Tam g
“eqafoam” W W WA A F E
7t oft § gy Y we” fvar ar
I qu9 yqa T N A A Fgrqr fHaan
w57 T ¥4Y &I TAT §, T WX W
ATF | T4 AT fr F FE qwq aw@
afy whr ff | Foraw gw T weE A
ard ¢ IR aId W gy X qH
X A8 ¥ q%HAT §, AL 9T gAY
vy guredr fragw & &4
ifgw | ax 7 g ¢ T WY G |
[0 aY modT a7 g5 wata Gt o @
£ o ¥ oo & 9w 9w s g iy
FHryfe T w @R

u= ¥, ey AE, § e
g wgm wgw g xw foqid &
g aamar war § fr an faafaeey
T 3w ¥ X «f famfaaea §
fererr 7 sreaw figedy & e €
o afie-rdy v w¢d € e @
ATaT 1 gET ad g §

% Wi qees QT g9 0

. Syt gy gae ) wfem,
qepn & o AT § 1 qey wiE W
o afgnagaswg ok e
THET ¥F QA g | S Ay Awr sf
afr aued § | A ag fa¥aw s g
g f o1 g & wrega & grur wrR-
arcg fasafrarerdt & fomr & o7 wwft
& M afww o wmefr o w0t &
AT & gy & o gy, foraer wnfger
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el & sarer gwaw AN gt
¥ it gk & 1 F oy wgw g g
fiw 5 # sremw T 97 wEw W
AT BT AT #T qgEEr A 8
afew form ag adt agA o1 w7 § S
T * At femarn, d avg g
Y qTeaw qA A widfaw W @
AT safer g 1 e wwAT B o ot
[ Afgr—afas wremt & o
o farerr €1 ol g feslr & e
At s & foar § ) o At §
¥Ta & whar & fog fgd w1 wfgard
AT aFET A {I §IR GEI W
AW AT FH & ford gt A of @
Td |

Dr K. L. Shrimali: Mr Deputy-
Speaker, 1n the first place I should
hke to thank the hon Members who
have participated in this debate They
have made very valuable suggestions
on various aspects of umversity edu-
cation in our country, and I am sure
the Commussion will give full consi-
deration to the views that have been
expressed by the Members

Before I come to the mam 1ssues
that have been raised in the course
of the debate, I should like briefly
to touch one point which was raised
by 8hrn D C Sharma In my opwnion
it was very unfortunate He said
that the members of the Commission
have developed vested interests If
you look at the list it consists of out-
standing educationmists in our country
and public men wko have rendered
great service to the cause of education

Mr Deputy-Speaker: He wanted
professors to be included and not only
Vice-Chancellors

Dr. K L. Shrimali: But he sad
something about vested interests also
We have three distinguished Vice-
Chancellors—Prof  Sidhanta, Shri
G C Chatterjee and Dr. Mudahar,

7
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Then we have distinguished Having said this, I must also, at the

scientist, Dr. Krhhm We have a
distinguished Member of Parliament,
Dr. Hriday Nath Kunzru, and an-
other educationist, Diwan Anand
Kumar. And there is the Education
Secretary and Finance Secretary.

An Hon, Member: They are over-
worked.

Dr. K. L. Shrimali: They may be
over-worked, but they sre all con-
scientlous people and I think their
being in the Commission hag been of
great value and benefit to ‘the coun-
try, and they have made a great con-
tribution to the development of uni-

~ wersity education.

The main question which has been
raised and I think rightly raised, is
with regard to the medium of instruc-
tion at the University stage. Extreme
views have been expressed on this
subject and I think, the views that
have been expressed in this House also
reflect the general trend of opinion in
the country. There is a section of
society in our country which tninks,
that English should continue for ever
and Hindi and regional languages
should never take its place. There are
time to come, English should continue
to occupy the same position which it
had,done in the past. There is another
section in our society which thinks
that whatever may be the conse-
quences, we must switch over to the
regional languages immediately. I
think these are both extreme posi-
tions. As far as the Government of
India and the University Grants Com-
mission are concerned, they both reject
these extreme positions. I do not
think any country can continue to
have a foreign language as the medium
of instruction for all time to come.
The University Education Commission
which went into this question
thoroughly gave its decision and made
its recommendations which the Gov-
ernment had accepted, that, ultimately,
the regional languages or the federal
language must be the medium of
instruction at the University stage.
105 (Al) LSD—8

same time, explain the position which
has been taken by the University
Grants Commission in this matter,
Three of the recommendations of the
Kunzru Committee are:

“That the change from English
to an Indian language as the
medjum of instruction at the Uni-
versity stage should not be
hastened.

“That the change to an Indian
language should be preceded by
an adequate preparation both in
the cultivation of the Indian langu-
sge concerned as medium of
expression for learned purposes
and by preparation of a sufficient
body of learned literature in that
language in all subjects of study.

“That even when a change in the
medium of instruction is made
English should continue to be
studied by all  University
students.”

These three main recommendations of
the Kunzru Committee which have
been accepted by the University
Grants Commission and by the Gove
ernment of India clearly explain the
position which has been adopted by
the Government and the University
Grants Commussion in this matter.
They have not said anywhere that they
are opposed to regional languages
becoming the media of instruction in
course of time. They envisage and
their very recommendation envisages
that in course of time, regional langu-
ages should take their due place in
our scheme of education.

Shri M. C. Jain: At a very distant
daté” .

Dr. K. L. Shrimali: It is no use say-
ing that we are ready now to switch
over to Indian languages. Is there
anybody in the country who 13
interested in the development of the
country, who seriously thinks that
we are ready today to tesch
medicine, surgery, technology and
higher sciences in the reglonal langu-
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ages? Are there any original books
written by our scientists?

Shri M. C. Jain: That is exactly our
grievance that the University Grants
Commission has not prepared any
books,

Dr. K, L. Shrimali: It is not the
function of the University Grants
Commission to prepare books, I must
say. It has certain functions which
it is discharging. It is no use
getting excited in this matter.

Shri Shree Narayan Das: I would
like to have one point explained. The
hon, Minister says that so long as
books are not ready in the regional
languages, it will be impossible to
make the regional language the
medium of instruction in the Univer-
sities. I would like to know how
such books will be written. Unless
education is given mn that language,
how will people come forward and
write such books? English-knowing
persons have not been able to produce
any such books in their mother
tongue which they have not read. I
would like just to have an explana-
tion how it would be possible to pre-
pare such books. Who will prepare
such books?

Mr. Deputy-Speaker: Order, order
The hon. Minister may be allowed to
proceed uninterrupted.

Dr. K. L, Sbhrimali: Books are
written not by order of the Govern-
ment, but by great writers, by great
scientists,; by people who have
made original contribution to know-
ledge. Therefore, I think, at this
stage, when we are interested in
developing the sciences and technology
in this country, when we are anxious
to raise academic standards in our
country, it is necessary that we take
a dispassionate view about this whole
question.

Language is an instrument for
achieving a certain purpose, it 1s
not an end in itself. At the present
moment, when we are so anxious to
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develop our industries, our sciences
and our technology in this country, I
would like to submit most respect-
fully that the recommendations that
have been made by the University
Grants Commission are sound, that we
must make the necessary preparation,
and we must create the necessary
climate for switching over to the
regional languages before they become
the media of instruction. How is this
to be done? This has to be done by
continuous arduous work in the
Universities by great writers. They
will have to write original books on
Sciences. It is not a question of mere
translation of books.

Sometime back we had arranged an
exhibition of scientific and techno-
logical books in Hindi. There were
about 1000 books Most of the books
that were written were text books for
the matriculation and under-graduafe
standards There were hardly any
books for the graduate standard. We
have to look at this problem in a
realistic manner I love my languages
like any other Member of the House.
But we are at present thinking of
the future of our country and the
future of our country is linked up’
with the future development of
sciences and technology in this coun-
try. We should not take any risks as
far as the development of science and
technology 1s concerned. It is not
merely by being emotional, but
by hard and sustained work that

we shall develop literature in
science and technology in this
countryy, 1 am all for regional

languages and I look forward to the
day when we have regional languages
as the media of instruction in the
Universities. But, before we can
switch over to the regional languages,
adequate preparation wil] have to be
made and a proper climate will have

to be created.
Shri Radhiela! Vyas: And grants
will have to be made for that.

Dr. K. L. Shrimali: As far ag the
University Grants Commission is con-
cerned, I think, they have taken a
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sound and balanced view in this
fnnmtter They bave rejected both the
extremes If anybody says that the
University Grants Commission is
opnosed to the development of
regional languages or accepting them
as media of instruction, I think they
are mistaken and they are not fair to
the University Grants Commission
The University Grants Commission
also do not think that they are ready
now and immediately to adopt the
regional languages as the media of
instruction They have given a sound
advice to the Umversities We shall
do well to accept this advice m the
interests of our country, In the
interests of the growth and develop
ment of our sciences and techno'ogy

Shri H N Mukerjee (Calcutta—
Central) Could I ask one question?
Since books, original or translations
would not spontaneously appear in
the Indian languages and since it 1s
necessary to have some planning
about the publication of original books
and translated books :n all Indian
languages may I know 1if with due
resvect to the autonomy of the
Universities, the University Grants
Commussion has any programme
regarding the publication in the near
future of the books that we need
badly and which we can commission
our scholars to write

Dr. K L Shrimali: That was the
point raised by Shn H N Mukerjee
in his speech and I was coming to
that point Before we get books 1n
science and technology, 1t 18 very
necessary to have a proper termuno-
logy not only in Hindi, but one which
would be acceptable to all the Indian
languages I think 1t would be most
unfortunate for this country, if each
regional language develops its own
scientific terminology 1 think we
have to develop a terminology in this
country which would be acceptable to
all the regional languages

15 hra,

8hri M K. Gbesh: (Jamshedpur)
Why not accept the international
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terminology for all the regional
languages?

Dr K L Shrimali: As far as the
trans’ation work is concerned, the
spade work has been done And I am
happy that by the end of the Second
Five Year Plan, all the work with
regard to the termunology will be
finished

Shri Shree Narayan Das (Dar-
bhanga) In regard to termnology 1
think every language wil} accept glad-
ly the Enghsh terminology, there is
no objection on that pomt Whether
it be Hindi Gujarati or Marathi,
everv language will accept it (Inter-
Tuptions)

Dr Melkote (Raichur) I just want
to sayone thmg I come from
Hyderabad where this kind of trans-
lation has gone about in a fanatical
manner and not m the way 1n which
1t should have been done The result
was a kind of hybrid text-book which
could not be read by any student, and
all the teaching was done in English
n the nyme of Urdu which never
came about I personally feel that
the recommendation of the Commis-
sion has been a sound one, and what
the hon Minister has sald {s pertectlv
correct

Dr K L Shrimali: I am very glad
that my hon friend has supvorted me
in this matter As I said, the spade
work has been done

Mr. Deputy-Speaker I find that
those Members who have had the
chance to speak have stiff something
more to say, and those who have not
spoken are really anxious to say
something which they have in their
minds In this way we may not be
able to finish this debate We have
to listen to the hon Minister patient-
ly now, and allow him to proceed
ununterrupted

Dr. K L Shrimali Another ques-
tion which was raised was with regard
to the funds of the commission My
hon friend Shri Harish Chandra
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Mathur was vehement in his eriticism
that the Ministry of Education had
not shown, vitality and vigour in
placing the funds at the disposal of
the commission. 1 wish he had made
a little more careful study of the
whole situation. In 1956-37, there
‘'was a budget provision of Ry. 3:50
crores. The University Grants Com-
mission spent Rs. 8,41,55,185. In 1957-
58, there was a budget provision of
Rs. 4°17 crores, while the University
Grants TCommission spent Rs.
3,49,79,000, In 1858.59, there was a
budget provision of Rs. 8,08,40,000,
and the University Grants Commission
spent Rs. 8,85,19,880. This clearly
shows that there has been a shortfall
of expenditure, as far as the actual
expenditure incurred by the Univer-
sity Grants Commission 18 concerned.
Of course, there was a certain situa-
tion under which it could not be
helped. I am not laying the blame on
the University Grants Commission in
this matter. But I am only telling
the actual position to my hon friend,
who was very vehement in his
criticism and said that the Ministry
was not placing the funds at the dis-
posal of the commission, which it
required for the development of the
universities.

When the question of the revision
of the Plan came, naturally, there
was some cut, but I would like to
inform the House that I have not
allowed the University Grants Com-
mission to cut down any of their
schemes. The University Grants
Commission passed a resolution on
the 8th and 9th July, 1859 wherein they
demanded Rs. 19 crores. They thought
that considering the rate at which they
were spending money, it would not be
possible for them to spend Rs. 27
crores; therefore, the total amount
which they required was only Rs. 19
crores

Shri Panigrahi: Can they spend
that?

Dr. K. L. Shrimali: The allotment
that was made was Rs. 18:68 crores
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above that, we are trying to get an
additional crore of rupees for the
University Grants Commission; and
the Finance Ministry has been
sympathetic to this whole proposal.

Mathur to have said that the Ministry
was not taking into account the needs
of the commission and was rather
niggardly in placing the funds at the
disposal of the commission, We have
given the highest importance . .. .

Shrl Tangamani (Madursi): What
about the requirements of the univer-
sities and institutes? The University
Grants Commission says that they
were not able to get the materials.

Dr. K. L. Shrimali: After all, the
whole responsibility 1s not that of the
University Grants Commission. I am
coming to that point.

Some of the speeches made by hon.
Members gave me the impression as
if the Unversity Grants Commission
had taken the whole responsibility of
developing all the Indian universities.
The University Grants Comrussion
has direct responsibility as far as the
Central universities age concerned.
But to say that they should not expect
any matching funds from the State
Governments would resally be tantia-
mount to saying that the University
Grants Commission should take over
the whole responsibility for all the
universities, I think under the Con-
stitution, education is a State subject.
The University Grants Commissioa
has taken wupon itself a limited
responsibility of developing our
universities. They are giving grants
for certain specific purpose, and they
expect the State Governments also to
play the game and find matching
funds for those schemes in which they
are interested.

Unfortunately, as the commission
has pointed out, the universities and



find matching funds, and this
created & real difficulty before the
cormmission to make any.progress. We

share; if this materialises, it would
greatly facilitate the development of
our universities. No final decision has
been taken in this matter because we
. shall have to consult the State Gov-
ernments also, and this is & matter in
which naturally a unilateral decision
cannot be taken. But we are trying
to ind ways and smeans how this
dificdtity of finding matching contri-
butions can be solved. But I must
respecttu.ly differ from the Members
who suggested that the State Govern-
ments should not contribute their
share. I think it would be a very
sad day when we begin to feel that
the State Governments may be
interested in anything else except
education and that the Central Gov-
ernment and the University Grants
Commission alone should take the
responsibility of university education.

Then, many hon. Members had
raised the question of the affiliated
colleges. The University Grants Com-
mission has been fully seized of the
problem, and has already taken some
steps to develop the affiliated colleges
and the constituent colleges. Shri
Harish Chendra Mathur said that the
University Grants Commission was
giving a stepmotherly treatment to
affiliated colleges. Though the affili-
ated colleges were not within the
purview of the University Grants
Commission, yet the commission has
gone out of its way to frame regula-
tiens so that it can give grants to the
affiliated colleges also; and grants are
being given for the development of
those colleges, not only for the incre-
ment in the teachers’ salaries, but also
for developmental purposes, as for
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exnmi:le, the development of the
libraries and laboratories.

Another point that was raised was
with regard to student numbers.
Many of the hon. Members suggested
that the Commission should not put
any restrictions on admissions. There
is some force in that argument
because as we develop our elementary
and secondary education, it is obvious
that larger and larger number of
students will be seeking admission to
the universities.

Shri Radhelal Vyas (Ujjain): Have
some more uruversities,

Dr. K, L. Shrimall: But if our
resources are limited, if we find that
we do not have adequate funds for
opening new universities, is there any
justification for crowding the existing
universities? That is the point which
the Commission is considering, And the
Commisgion is definitely of the
opinion that we should not allow the
universities to be crowded, we should
reduce the pupil-teacher ratio, we
should provide the tutorial system,
we should create conditions under
which the students will be allowed to
carry on research and study
in a proper atmosphere. These
conditions do not exist in our
universities and the main reason is
that the universities are at present
overcrowded. And so the Commis-
sion has two alternatives: either it
should open more umversities in the
country so that this overcrowding
may cease and we may cater for a
larger number of pupils, or it should
put a restriction on numbers. The
House is aware that at the present
moment the resources of the State
Governments are also limited. In fact,
many of the State Governments are
finding it difficult to maintain the
existing universities properly. The
teachers are not getting proper
salaries, there are no proper labors-
tories and equipments, there is no
hostel accommodation for students,
and i the Commission had not gone
to their rescue, many of the univer-
sities will not be able to maintain
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themselves today This is the hard
reality which we have to face.

Many hon. Members have suggested
that we should not put any restric-
tion on numbers It 13 a very good
suggestion, 1t 18 a very pious idea, but
we have to look at it in the context of
the present social and economic situs-
tion At the present moment I think
as far as university education 1s
concerned, the need 18 to consohidate
and not to expand, and expansion
should come only when we have the
proper financial resources As long
as we do not have proper resources,
there 1s no pont m openipg third rate
universities jpd producing third rate
graduates.

Shri Mahanty: May we know what
will happen to those students who
may not be able to seek admission to
the universities? What 1s gomng to
happen to them?

Dr K L. Shrimali: The answer 1s
that we must provide other avenues
Universities are not meant for all
the students Universities are meant
for students who can derive bene-
fit from higher education, that s
those who have talent who have
ability to derive the benefit No coun-
try provides lgher education on the
same basis as it provides elementarv
or secondary education for example

Shri C K. Bhattacharyya (West
Dingjpur). I want to make a sugges-
tion to the hon Minister If the Gov-
ernment lowers the educational
requirements for entrance to the
services, the crowd in the umwversitres
will grow less

Dr. K. L. Shrimali, I am grateful to
the hon Member for the suggestion
but the whole pont is . .

Mr Deputy-Speaker: And if no
educational qualifications are required
for the gervices, then no man will go
to thes university!
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Shri C. K Bhattacharyya: If you
allow me to say so, a committes
appointed by the Government them-
selves inc uding Prof N K. Siddhanta
and seme others, I do not exactly
remember their names, have made the
same suggestion for reducing the over-
crowding in the universities I meruly
repeat their guggestion to the non.
Minster,

Dr. K. L Shrimali: So the whole
question has to be examined in the
context of the econom:c situation of
the country Here are the Btate Gov-
ernments which do not have at pre-
sent adequate resources for opening
new universities And look at the
condition of the umiversities which
ex'st at present The professors are
poorly paid, the laboratories are ill-
equipped, hostel accommodation does
not exist, and the students are lLivigg
mn env ronment which 18 not con-
genial for their intellectual and moral
growth Is there any sense in having
such umiversities 1n the country?

Therefore, the Commussion has made
a very realistic approach to the whole
problem, that considering our total
resources at the present moment, we
should attempt at consohdation and
not expansion If I may submit most
respectfully, this 18 the correct
approach at the present moment It
18 no use opening third-rate umver-
sittes and producing third-rate
g aduates We must attempt at rais-
ing the academic standards of our
universities, and that is the approach
which the Commission is making
Therefore, I think it would be neces-
sary to restrict the number of students
mn the universities

Some hon Member pointed out
that at present in our universities
there are 50 per cent of failures. That
1s true It 18 a tragedy, I think it is
a waste of human talent, and we have
to do something to ensure that only
those boys will proceed to the univer-
sites who can derive benefit from
higher education Higher education is
not meant for each and every one.
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Another hon. Member rased the
question as to what is going to happen
to the other studenta who are not to
zototheunivcrﬂhel-musabrud
question which we have to"tackle. We
have to create employment oppor-
tumties for these students who go out
of the high and hgher
schools, and 1t 1s only in that way that
the problem can be solved.

1 think it was my hon. friend Shri
Mahanty who raised the question with
regard to the amemties for the
students I would hike to inform him
that we are at present gving
loans to afilhated colleges for
the construction of hostels, and the
total amount of loan which was given
during the last three years, 1958-57 to
1058-59, for the constructien of hostels
to affiliated colleges is Rs. 46°12 lakhs
They have given a loan of Rs 18'868
lakhs to the Universities and tne
constituent colleges of Delhi Unuversi-
ty for hostels and stait guarters.
Grants have also been given by ‘he
University Grants Comnussion to
the universities and colleges for
construction of hostels, to the extent
of Rs 49 48 lakhs approximately The
Comnussion has given a high priority
to the construction of hostels because
if we really want tp develop communi-
ty lifc among the students, We must
build proper halls of residence where
the students will develop the corpo-
rate spint and the commumty lfe.
Therefore, the Commission 18 giving
high priority to the bwlding up of
these hostels I hope mn course of
time the loans will be repaid and we
shall be able to have more and more
hostels In fact, we would like to
expand the scope of this scheme.

[ think I am already exceeding the
time-omt which jou have set, butr
you will forgive me because I have
had some mterruptians.

In the end I would like to submit
that the road of educational recon-
struction js long and arduous. We
canngt .gxpect any guick results. It
1s a Jong process, but I have no doubt
that the wffocts that wre being made
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by the Government and the Caommus-
sion will proguce results in course of
time. The results in education cannot
be produced within a day or a month
or a few years, It is a question of
generations, but I have no doubt that
in course of time the efforts that are
being maae are bound to produce good
results.

I should also hke to say here that
it 1s true that our standards are low,
and everybody criticises the educa-
tional system, but we must also
remember that many of our engineers,
sctentists and teachers who are coming
out of our umversities are of a very
hugh cahbre.

Shri Hem Barua: It i1s to the credit
of India that so far ag individuals
are concerned, she has outstanding
individuals But so far as our per-
formance collectively 1s concerned,
our standard 1s lower,

Dr. K. L. Shrimali: I am saying
that even collectively many of our
young boys comung out of Universi-
ties are of a very fine calibre, Today,
ag far as our economy ig concerned,
we are self-sufficient 1 manpower
(An Hon. Member. No.). These peo-
ple are of a high calibre. If they
are given better opportunities, I have
no doubt that they would be worthy
of this great country.

Lastly, I would lhke to say one
thing With regard to the relation-
stup between the University Grants
Commi sion and Government, some
questions were rawsed. I would bhke
to tell the House that we are very
happy to set up this University Grants
Commussion We have had the most
cordial relationship. The Govern.
ment on the one hand, the Univermty
Grants Commussion on the other and
the Univer.ties have all worked mn a
spunit of co-operation. There has
been , cordial relationship. Nobody
has felt ever that something was
being imposed on them. Whenever
the Governmen! wanted to formulate
any policy or programme, they con-
sulted the Univermity Grants Com.
mission.  There has been frequent
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consultation between QGovernment
and the Commission, with the resuit
that today we have set up an institu-
tion which, on the ome hand, is &
guardian of the autonomy of Univer-
sities and, on the other, is implement-
ing the national policies and pro-
grammes of the State,

I do not like to take more time of
the House. I am grateful to the
hon. Members who have participated
in this debate.

Mr. Deputy-Speaker: The question
fa: ‘ Ut X
“That this House takeg note of
the Report of the University
Grants Commission for the period
April, 1957—March, 1858 Iaid on
the Table of the House on the
17th February, 1059”.

The motion was adopted.

1522 hrs.

DEMANDS FOR SUPPLEMENTARY
GRANTS—RAILWAYS

Mr. Deputy-Speaker: The House
will now proceed with discussion and
voting on Supplementary Demands
for Grants in respect of Railways for
1959-60.

Motion moved:

DzManp No. 2—MiscriiaNzous Ex-
PENDITURE

“That & supplementary sum not
exceeding Rs. 8,00,000 be granted
to the President to defray the
charges which will come in course
of payment during the year end-
ing the 31st day of March, 1960,
in respect of ‘Miscellaneous Ex-
penditure’.”

15—ConsTRUCTION OF
Nrew Lanzs
Mr. Speaker: Motion moved:

“That & supplementary sum not
exceeding Rs. 18,00,000 be granted
to the President to defray the
charges which will come in course

Dzmanp No
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ot payment during the year end-
ing the-81st day of Murch, 1960,
in respect of ‘Construction of
New Lines’”

There are also several cut motions
tabled. Cut motion No. 1 is out of
order. We cannot bring in new
things to the new services for which
money is being asked for, not a new
line in Orissa. Cut motions Nos. 8
and 4 are in order. No, 8 is out of
order; so are Nos. 5, 6 and 7. as also
No. 10.

So the numbers of the cut motions
permitted to be moved are: 2, 4, 8,
9, 11 and 12.

Need for a bigger provigion for sur-
vey of the proposed new Diva-Panvel-
Uran Section

Shri Naushir Bbarucha  (East
Khandesh): I beg to move:

“That the demand for a sup-
plementary grant of 8 sum not
exceeding Rs. $,00,000 in respect
of ‘Miscellaneous Expenditure’
be reduced by Rs. 100.”

Need to expedite construction of the
new Diva-Dasgaon ravlway line

Shri Naushir Bharucha: I beg to
move:

“That the demand for a sup-
plementary grant of a sum not
exceeding Rs. 18,00,000 in respect
of ‘Construction of New Lines’
be reduced by Rs. 100.”

Non-inclusion of survey work re-
garding the construction of & Railway
Dwa-Panvel Uran-Dasgaon line

Shri Assar (Ratnagiri): I beg o
move:

‘“That the demand for a sup-
plementary grant of 2 sum not
exceeding Rs. 38,00,000 in respect
of ‘Miscellanecus Expenditure’
be reduced by Rs, 100"





